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AT ch-h

List of 33 JJ Cluster Prioritized for Relocation
by UD Department, GNCTD

S.No. Name of the JJ Cluster LOA/PIA Total No. of  Date of
Surveyed Survey
Jhuggies

1. JJ Cluster Bengali Camp at Kidwai NDMC 56 Feb. 2009
Nagar

2. 1J Cluster Arjun Dass Camp East ~ NDMC 134 Feb. 2009
Kidwai Nagar

3. JJ Cluster near Bharti Nagar (Khan NDMC 31 Feb. 2010
Market)

4. 1J Cluster Noor Nagar Jamia Milia Jamia Millia 75 July 2009

5. JJ Clusterk K.L. Block Wazirpur on I&F C 400 Sep. 2008
left Bank of NG Drain

6. JJ Camp Mandir Gali G-F Block I&F C 66 Aug. 2010
Karampura

7. JJ Cluster Park Side Badli Indl. Area Industries Deptt. 523 Year 2009

8. JJ Cluster near N.C. Joshi Memorial Joshi Hospital 676 Feb. 2010

9.  JI Cluster Sh. Camp near AAI 73 Jan. 2010
Safdarjung Airport

10. JJ Cluster Indira Camp New Friends DP 952 June 2009
Colony Part - I

11. JJ Cluster Indira Camp New Friends June 2009
Colony Part - IT

12.  JJ Cluster Bandhu Camp Vasant Social Welfare 556 June 2008

Kunj Board
Contd...
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S.No. Name of the JJ Cluster LOA/PIA Total No. of  Date of
Surveyed Survey
Jhuggies
13.  Bhai Ram Camp L&DO 466 May 2009
14. 1] Cluster near Nevedita Kunj CPWD 147 June 2009
15. JJ Cluster Nehru Nagar (Land L & DO 500 June-July
2011
allotted to Samarth Shiksha
Samiti)
16. 1J Cluster MAMC/Guru Nanak MAMC (Health 1001 June 2009
Eye Center Complex & family Welfare No Biometric
Deptt.)
17.  1J Cluster Kribi Place, Delhi Cant. Defence Do In Progress
18. JJ Cluster Rajiv Camp, Aram Bagh CPWD 51 -
19. 1J Cluster at Railway Crossing PWD 70 Aug. 2010
between Shalimar Bagh and
Azadpur Fruit Mandi
20. JJ Cluster G-Block, Shalimar Bagh PWD 135 Feb. 2012
21.  1J Cluster near Majid Polo Ground L&DO 69 May-June
Opp. 7 Race Cource Road and 2009
22. ]JJ Cluster Bhai Ram Camp Opp. 7 L&DO 466 May-June
Race Course Road. 2009
23. 1J Cluster WHO Building/Anna PWD/Railway 1122 Feb.-March
Nagar 2009
24. 1] Cluster behind Old Sectt. Press CPWD - Survery Not
Area Conducted
25. 1) Cluster press Road behind Old  CPWD - Survey Not
Sectt., New Delhi Conducted
26. JJ Cluster a Wazirabad Near 1& FC - Survey Not
Crossing Wazirabad Village, Delhi Conducted

Contd...
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S.No. Name of the JJ Cluster LOA/PIA Total No. of  Date of
Surveyed Survey
Jhuggies
27. 1] Camp Block Chakki Wala Gate in I&FC - Survey Not
front of Wwantanter Bharat Mill. Conducted
28. JJ Cluster near Haryana Dharamshalal&FC - Survey Not
on Najafgarh Drain, C-Block, Conducted
Karampura
29. JJ Cluster Sanjay Camp, Chanakya Railway 1184 May 2009
Puri.
30. JJ Cluster Shaheed Sukh Dev Nagar Do 2145 May 2009
31. JJ Cluster Railway Station Daya Do May 2009
Basti
32. 1J Cluster Railway Station, Daya Do 4610 Oct. 2010
Basti
33. Jhuggies near Barapoulla Nalla Do 425 Year 2010

Bridge
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Urban+Development/Home X 39eTsy 2l
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List of Commercial Plots

S.No. Name of Site/Location

Approx. Area

Remarks

1.  Holambi Kalan, Block-B (LSC)

2. Holambi Kalan Ph-1
C.S.C. Block-C

3. Holambi Kalan Ph-1
C.S.C. Block-A

4. Holambi Kalan Ph-1

Hawkers Mkt. Block-C

999.00

714.00

394.00

750.00

Two Shops size 3.00 MX
4.50 M for Kerosene Depot &
Ration Shops have been
constructed by DMRC

Encroached by two Jhuggies
and waste Material, Water
Hydrant, H.T. Line Pole and
shop Plot

1. Encroached by building
material and waste also.

2. There is one Milk Booth in
one corner in the plot.

One Pump House Exists in this
plot.
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5. Holambi Khurd, Hawkers 502.00 Encroached by construction
Mkt. Ph-1 C.S.C. Block-C

6.  Holambi Khurd Shop Plot 60.00 Encroached by Khokas

7.  Pkt-7 Sec. A-10 Narela 1086.00 Hawaker Market-609.00 C.S.
(Detail in heading 9) 476.00

8. Pkt-5 Sec. A-6 Narela 320.00 C.S. (Detail in heading 9)
320.00

9.  Pkt-11, Sec. A-6, Narela 552.00 C.S. (Detail in heading
9)552.00

10.  Pkt-13, Sec. A-6, Narela 190.00 19 Nos. Shop plots

2.50x4.00M

1 No Milk Booth 5.00 x 5.00
M. (Site Partly Encroached)

11.  Pkt-14, Sec. A-5, Narela 44.00 4 Nos. Shop Plots 2.75 x
4.00M

12.  Pkt-8, Sec. A-5, Narela 502.00 Hawaker Market, (Encroached
by Moquted)

13, ot 9T faget : =0 fan ¥ 78 T@@ # FW O F -

(%) feoelt aftees Fim & 9 ®a R SR 98 ST €,
ST LA, feu-erEnr faeor = €;
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4. i 15
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6. HIMR 40
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8. focifra-4 200
9 BSIE 48

10. TR 20
11. Jreer 39
12. TRITET 45
13. T[T 56
14. qfeuft-3 48
15. Tfeoh-4 50
16. TURTHTR 65

17. M 48
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CRISEEC N O

Prohibition of Building without Sanction

No person shall erect or commence to erect any building, or execute
any of the works specified in section 334 except with the previous sanction
of the commissioner, not otherwise than in accordance with the provisions
of this Chapter rand of the bye-laws made under this Act in relation to the
erection of buildings or execution of works.

Erection of Building

1. Every person who intends to erect a building shall apply for
sanction by giving notice in writing of his intention to the
Commissioner in such form and containing such information as
may be prescribed by bye-laws made in this behalf.
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2.

Every such notice shall be accompanied by such decumenis and
plans as may be so prescribed.

Applications for additions to, or repairs of buildings

Every person who intends to execute any of the following works, that
is to say—

(a)
()

(©)

(d)

to make any addition to a building;

to make any alteration or reparis to a building involving the
removal which supports the roof thereof to an extent exceeding
one-half of such wall above the plinth level, such half to be
measured in superficial feet;

to make any alterration or repairs to a frame building involving
the removal or re-erection of more than one-half of the posts in
any such wall thereof as aforesaid; or involfing the removal or
re-erection of any such wall thereof as aforesaid to an extent
exceeding one-half of such wall above plinth level, such half to
be measure din superficial feet;

to make anny alteration in a building involving—

(i) the sub-division of any room in such building so as to
convert the same into two or more separate rooms, or

(i) the conversion of any passage or space in such building
into a room or rooms;

to repair, remove, construct, reconstruct ormake any addition to
or structural alteration in any portion of a building abutting on
a street which stands within the regular line of such street;

to close permanently any door or window in an external wall;

to remove or reconstruct the principal staircase or to alter its
position;
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shall apply for sanction by giving notice in writing of his intention to the
Commissioner in such form and containing such information as may be
prescribed by bye-laws made in this behalf.

CRISERCTNC

Provided that the Board shall not make use of the land under or
appurtenant to any lawfully existing and duly authorized building.

The Board shall, as far as may be, make use of the land under this
Chapter belonging to the Government, the Central Government, a local
authority, Government undertaking or autonomous body in preference to
other sites:

Provided that the prior approval of the Central Government shall be
taken if the land in question belongs to the Central Government

Before making use of any site under this Chapter, the Board shall call
upon the owner thereof or any person in possession of the site or managing
it, to show cause within seven days of the service of notice as to why such
temporary use of land should not be made :

Provided that before utilizing the site under this sub-section, the Board
shall consider the representation, if any, made by such person in this
behalf.

If the Board is satisfied, after having considered any representation
made under sub-section (1), that it is necessary to make use of the site, the
Board may proceed to make use of such site and may use such force for
the purpose as may be necessary.

Provided that where the site belonged to the Central Government or
any of its agencies or organizations, prior approval shall be taken of the
Central Government or its agency, or organization concerned.

Notwithstanding the provisions of any other law for the time being in
force, no lease or other agreement entered into in respect of such site shall
be a ground for refusal to allow temporary use by the Board of such site.
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Night Shelter

The provision of night shelters is envisaged to cater to the shelterless,
which are proposed to be provided near the Railway Terminals, Bus
Terminals, Wholesale/Retail markets, Freight Complexes etc. as per
requirements, and should be identified keeping in view major work centres.
Special provisions should be made for the homeless, women and children
including the disabled, orphans and old. In addition, multipurpose use of
the existing facility buildings may be allowed for night shelter purpose.
Provision should also be made for converting existing buildings, wherever
available, with suitable modifications into night shelters.

On the basis of the 2001 Census of houseless population, at least 25
sites should be earmarked in Delhi for night shelters. In order to make the
provision of this facility financially sustainable for the local body, innovate
concepts such as integrated complex with commercial space on the ground
floor and night shelter on the first floor should be explored. The guidelines
and incentive package should be designed by the concerned local agency
in collaboration with the Govt. of NCT-Delhi with a view to develop self-
sustaining night shelters. On night shelter shall be provided for 1 lakh
population.

New Housing

New housing should be in the room one or two room units, which
would be developed through public and private agencies and through
Cooperative societies. As this category constitutes bulk of the housing
stock that has to be catered at an affordable price to the lowest income
bracket as housing for Economically Weaker Sections (EWS), this is often
done by cross-subsidization.

For this purpose, adequate land would be earmarked for EWS housing.
The developers of group housing shall ensure that minimum 15% of FAR
or 35% of the dwelling units, whichever is more, are constructed for
Community Service Personnel/EWS and lower income category. In old
built up areas, this may be as redevelopment schemes or industrial housing
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etc., whereas, in urbanextensions, the acquisition and development cost of
this land should be borne by rest of the project. Such reserved lands should
be handed over to a designated agency for promoting housing for low
income and weaker sections.

The pattern of EWS housing shall be such as to ensure optimal
utilization of land in a sustainable manner. For that purpose, multi-storied
housing will be the preferred option. Apart from mandatory provision for
EWS housing in all group housing projects/schemes, the primary
responsibility for creating adequate stock of housing for urban poor shall
be borne by public agencies.

Slum it Redevelopment Regulations and Guidelines for Collective
Community Rehabilitation/Relocation-in-situ Up-gradation/Rehabilitation
on Slum and JJ Clusters and Resettlement Colonies.

The concerned implementing agency/corporate body should work out
schemes for collective community rehabilitation/relocation and explore the
possibility of involving private sector/slum cooperatives. In existing
resettlement colonies, redevelopment, regular servicing and maintenance,
which are overdue, are to be based on the guidelines and incentives as
applicable for the Slum and JJ Rehabilitation Scheme.

The following guidelines with site-specific relaxations may be adopted
as required. Regular monitoring of executed schemes and revision of these
guidelines at the time of preparation of new shcmes is essential. Group
housing norms shall be applicable with the following conditions :

(i) Minimum plot size 2000 sqm (facing a min. road of 9m).

(i) Maximum density - 600 units per ha. £ 10% variation, on
residential component of the land.
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EIUS WORKS FOR THE YEAR 2011-12

Work Completed
S.No. Name of Work Amt in Lacs Expenditure ~ Remarks
Sanction

1. EIUS (F & drains) SH : P/LCC pavement 9.43 5.88 Work
drains and raising the lanes of JJC Sanjay completed
Camp Block-27, Trilokpuri (Reinovated)

2. EIUS (B/F and drain SH : Improvement of ~ 3.85 4.07 Work
drainges system by P/LCC pavement and completed
construction of SW drains in lanes near
BVK in JIC Block-6, 7 and 8 Tirlokpuri

3. EILU (B/F and drains) SH : Improvement 3.77 2.75 Work
of Shishu Vatika at 6, 7 and 8 opposite completed
Block-9, Tirlokpuri near BVK.

4. EIUS (B/F and drains) SH : P/F MS grating  2.58 Nil Work
on the drains at the crossing of lanes and completed
P/C CC pavement in remaining Ninor lanes
of JJC Block-32 and 34, Trilokpuri

5. Improvement of boundary wall for existing  2.76 Nil Work
Shishu Vatika in JJC Indira Camp Block-1, completed

2, 3 Trolokpuri



Fanifera e & fafed sw 59 3 07, 1934 (3MR)

S.No. Name of Work Amtin Lacs Expenditure = Remarks
Sanction
6. Improvement of drainage system by 2.25 Nil Work
construcing sw drain in JJC Block-26 completed
Trilokpuri
7.  Improvement of lanes by raising and 4.18 Nil Work
providing and laying CC Pavement and const. completed

of SW drains in JJ Cluster Sanjay Shakha
Camp Block 15-16 Trilokpuri

8. P/F M.S. Grating on the drains at the crossing 6.11 Nil Work
of lanes and P/L C.C. pavement and C/O SW completed
drains in remaining lanes of Jj cluster Block
28 & 29 Trilokpuri

9. Re-Construction of boundary wall (Titled 2.08 Nil Work
portion) of Shishu Vatika/park at JJC completed

Indira Camp Block 28, 29 & 19 Trilokpuri

Work Proposed
S.No. Name of Work Amount  Expenditure  Remarks
Proposed Amount
Work
1. Construction of entire main drain adjoining  9.90 Nil
both sides of cluster for disposal of waste
water of JJC Ambedker Camp 32-34,
Trilokpuri
2. Renovation of existing JSC at Block 27, 9.80 Nil
Trilokpuri.
3. Upradation of BVK by providing Kota Stone 3.8 Nil

Flooring in open land (Gourt Yard) at JJC
Block-26, Trilokpuri.

4.  Upradation of BVK at JIC Block-22 & 23, 2.61 Nil
Trilokpuri.
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5. A/R & M/O special repair of BVK at Block- 1.50 Nil
1,2 & 3, Trilokpuri

6. A/R and M/O special repair of BVK at 1.50 Nil
Block-6, 7 & 8, Trilokpuri

7. A/R & M/O special repair of opp. BVK at 1.50 Nil
Block-9, Trilokpuri

8. Improvement of Boundary wall and entire 2.56 Nil
portion of BVK at Block-15, 16, Trilokpuri.

9. A/R & M/O special repair of BVK at der of  1.50 Nil
12.50m 2256 plots at Block-35 extra,
Trilokpuri.

10.  A/R & M/O special repair of BVK at Block-  3.01 Nil
32-34, Trilokpuri

11.  A/R & M/O special repair of BVK at Block- 1.50 Nil

28.29, Trilokpuri.

12.  Improvement of Boundary wall of existing ~ 15.00 Nil
Shishu Vatika by raising construction
damaged portion and repairing and proving
gates and washed stoned grit plaster along
main Road opposite Block-15 to 18, Trilokpuri.

13.  Improvement of Shishu Vatika by cons- 15.00 Nil
tructing walk way with P/L Chequers titles
and Main etc. in JJC Block 28-29, Trilokpuri

ﬂ?«"—Z
EIUS WORKS FOR THE YEAR 2011-12
MLA Fund : Work Completed

S.No. Name of Work Section  Expenditure  Remarks
Amount Amount
1. Local area Development works under MLA  5.49 4.53 Work

fund SH : Construction of B/wall Block-6,
7 & 8 Trilok Puri
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Work in Progress

3 07, 1934 (3R)

S.No. Name of Work Section  Expenditure Remarks
Amount Amount
1. Construction of C/Hall oppsit Block 5.49 4.53  Work Completed
24,25, Trilokpuri.
2. MLA fund SH : construction of B/ 18.72 11.4  Work progress
wall of the Indira Market at Block-36,
Trilokpuri.
3. Construction of C/Room at open land  9.95 Nil Tender called likely
oppsoit House NO. 35/174 Trilokpuri to be started in the
month of July.
4.  Construction of C/Room at Block 6, 9.82 Nil Tender called likely to
7, Trilokpuri be started in the month
of July
5. Renovation of Existing BVK in JJIC 6.68 Nil Tender called liekly to
Block-28, 29 Trilokpuri be started in the month
of July
6. Development of park by conscturcting 18.98 Nil Tender called liekly to
walk was wiae passage and filling the
down protion of open land/park at block-
17-18, Trilokpuri.
Work Proposed
S.No. Name of Work Section  Expenditure Remarks
Amount Amount
1.  Construction of boundary wall for pro- 15.700 Nill Under process for call
tection of vacant land and fillng down of tender likely to be
portion at open space/land block-31, started inthe month of
Trilokpuri. Aug.
2. Construction of boundary wall 8.860 Nil Under process for call

Arround open land near block No. 26,
Trilokpuri

of tender likely to be
started inthe month of
Aug.
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3. Construction of boundary wall 5.600 Nil Under process for call
Arround open land between block of tender likely to be
No. 33 & 34, Trilokpuri started in the month of

Aug.

4. Raising/Renovation of existing 1.990 Nil Under process for call
boundary wall for protection of vacant of tender likely to be
land opposite block 24 and 25, started in the month of
Trilokpuri Aug.

5. Construction fo boundary wall for 8.510 Nil Under process for call
protection of vacant land opposite of tender likely to be
block-10, Trilokpuri started in the month of

Aug.

6. Construction of boundary wall for 9.930 Nil Under process for call
protection of vacant and opposite of tender likely to be
block-9, Trilokpuri started in the month of

Aug.
9 a -3
TYDBA Work in Process
S.No. Name of Work Section  Expenditure Remarks
Amount Amount

1. Construction of Balmiki Chaupal 45.00 Nill Work in progress
at JJ Colony Trilokpuri between
block 10 & 11 Trilokpuri.

Work in Proposed
S.No. Name of Work Section  Expenditure Remarks
Amount Amount
(in lacs)
1. Construction Community Hall 375.00 Nill A/A & E/S awaited.

Block-3, Trilokpuri

Tender to be called.
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SC/ST Basti Funds
S.No. Name of Work Section  Expenditure Remarks
Amount Amount
1.  Construction of Balmiki Chaupal 1.81 Nill Likely to be started in
opposite Block-17, Trilokpuri September 2012
Proposed Work
S.No. Name of Work Amount  Expenditure Remarks
Proposed Amount
Work
1. Dev of street in Trilokpuri 24.83 Nill Proposal submitted to SC/ST
area of Block-19 AC-55 Basti's welfare Deptt. proposal
yet to be sanctioned.
2. Dev. of street in Trilokpuri ~ 24.25 Nil Proposal submitted to SC/ST
area of Block 20 Ac-55 Basti's welfare Deptt. Proposals
yet to be sanctioned.
3. Dev. of street in Trilokpuri  24.12 Nil Proposal submitted to SC/ST
area of Block-30 Ac-55 Basti's welfare Deptt. Proposals
yet to be sanctioned.
4. Dev of street in Trilokpui 24.81 Nil Proposal submitted to SC/ST
area of Block 31, Ac-55 Basti's welfare Deptt. Proposals
to be sanctioned.
5. Dev of street in Trilokpui 24.25 Nil Proposal submitted to SC/ST
area of Block 32, Ac-55 Basti's welfare Deptt. Proposals
to be sanctioned.
6. Dev of street in Trilokpui 24.55 Nil Proposal submitted to SC/ST
area of Block 33, Ac-55 Basti's welfare Deptt. Proposals
to be sanctioned.
7. Dev of street in Trilokpui 24.50 Nil Proposal submitted to SC/ST
area of Block 34, Ac-55 Basti's welfare Deptt. Proposals

to be sanctioned.
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8. Dev of street in Trilokpui
area of Block 35, Ac-55

9. Dev of street in Trilokpui
area of Block 36, Ac-55

10. Dev of street in Trilokpui
area of Block 35, Extra
Ac-55

11. Dev of street in Trilokpui
area of Block 30, Extra
Ac-55

12. Dev of street in Trilokpui
area of Block 31, Ac-55

4. Dev of street in Trilokpui
area of Blok 31, Ac-55

4. Dev of street in Trilokpui
area of Blok 31, Ac-55

24.40

24.50

19.13

24.83

24.55

24.81

24.81

64

Nil

Nil

Nil

Nil

Nil

Nil

Nil

28 T3, 2012

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.

Proposal submitted to SC/ST
Basti's welfare Deptt. Proposals
to be sanctioned.
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WORKS UNDER MLA FUND OF SH. T.S. MARWAH
FOR THEY YEAR 2011-2012

S.No. Name Work Cost Remarks

1. Construction of open section (both side) and 724618 In progress (to
improvement of road RMC from H.No. 10 to 27 in be completed
Krishna Market in Ward No. 155, Central Zone [-] by by 30.6.12)
pdg. 0 from in Lajpat Nagar.

2. Improvement Developme t of lane [-along Nallah from
H.No. E-11/40 to Rampul chowk (H.No. F-1I/80)] by
pdg. RMC for min lajpat Nagar Ii in Ward No. 155,
Central zone.

1196469 Completed

3. Construction of open section drain and Development 803472 Completed
of lane by pdg. RMC [from H.No. L-II/58 to L-11/60]
by pdg. 0 from in Lajpat Nagar SH : 1 Construction of
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open section drain and development of lane by pdg.
RMC [L-11/58 to 11/114 and L-11/58 to L-I1/83] by pdg.
0 from in Lajpat Nagar SH : 2. Construction of open
section drain and Development of lane by pdg. RMC
[around the Park] by pdg. 0 from in lajpat Nagar SH : 3
Construction of open section drain and Development
of lane by pdg. RMC [H.No. L-1I/55 to L-11/47, L-11/66
to L-1I/69 around the Park] by pdg. O from in Lajpat
Nagar-II in Ward No. 155, Central Zone.

4. Improvement Development of lane [from H.No. H-1/ g7837 In progress
21 to H-I/32] by pdg. 0 from the Lajpat Nagar SH : 1
Improvement Development of lane [FH. No. H-
Development of lane [HI/55 to H-1/74] by pdg. 0 from
in Lajpat Nagar SH : 3 improvement Development of
lane [H-1/138 to H-1/105] by pdg. 0 from in Lajpat Nagar
SH : 4 Improvement Development of lane [and link
adjoining park] by pdg. 0 from in lajpat Nagar SH : 5
improvement development of lane [H. No. 1/20 to I-1/
33 ] by pdg. RMC from in Lajpat Nagar-I in Ward No.
155, Central Zone in Lajpat Nagar.

5. Improvement Development of roads/lanes and drainage
system [along K-36] by pdg. CC from in Lajpat Nagar 888331 Completed
SH : 1 Improvement Development of roads/lanes and
drainage system [from H. No. K-36 to Park] by pdg.
CC from in Lajpat Nagar SH : 2 Improvement
Development of roads/lanes and drainage system [along
park] by pdg. CC from in Lajpat Nagar SH : 3
Improvements Development of roads/lanes and drainage
system [from park to H.No. K-46] by pdg. CC from in
Lajpat Nagar SH : 4 Improvement Development of
roads/lanes and drainage system [along H.Ni. K-46] by
pdg. CC from in Lajpat Nagar SH : 5 Improvement
Development of roads/oanes and drainage system
[around park] by pdg. CC from in Lajpat Nagar SH : 6
Improvement Development of roads/lanes and drainage
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system [around park] by pdg. CC from in Lajpat Nagar
SH : 7 Improvement Development of roads/lanes and
drainage system [around park] by pdg. CC from in
Lajpat Nagar SH : 8 Improvement Development of
roads/lanes and drainage system [along K-48 ] by pdg.
CC from in K-block Lajpat Nagar-II in Ward No, 155,
Central Zone].

6. Improvement Development of lane [from H.No. I-1/71 310918 Completed
to 1-1/76] by pdg. RMC from in Lajpat Nagar - I in
Ward No. 144, central Zone, Lajpat Nagar.

7. Imp. Dev. of Chowk (infront of H.No. A-II/67 by pdg.

RMC from the Lajpat Nagar-II in Ward No. 155, Central 374377 Completed
Zone in Lajpat Nagar.
8. IMP. Dev of open section drain covered with precast 738808 In progress

RCC slab from H.No. A-11/31 to A-11/29 by pdg. B/'W
from in Lajpat Nagar SH : 1 Improvement Deve. of
open section drain covered with precast RCC Slab (from
H.No. A-11/28 to A-11/25) by pdb. B/W from in Lajpat
Nagar SH : 2 Improvement Dev. of open section drain
covered with precast RCC slab from H.No. A-11/25 to
A-II/22 around park by pdg. B/W from in Lajpat Nagar-
IT in Ward No. 155, Central Zone in Lajpat Nagar.

9. Imp Dev. of back lane (from H.No. M-11/40-M-11/31) 379053 Completed
by pdg. Interlocking tiles from in Lajpat Nagar SH : 1
Improvement Dev. of back lane (from H.No. M-II/1 to
M-11/2) by pdg. Interlocking tiles from in Lajpat Nagar-

IT in Ward No. 155, Central Zone in Lajpat Nagar.

10. Imp. Dev. of road side berms (both s.1de) (.from H.No..l 346935 In progress
to H.No. 30) by pdg. Interlocking tiles from in
Vinobapuri in Ward No. 155, Central Zone in Lajpat

Nagar.

11. Improvement Development of back lane [from H.No. 385104 Completed
104 to 113] by Pdg. RMC from in Lajpat Nagar SH :
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12.

13.

14.

15.

16.

17.

18.

19.

Improvement Development of back lane [from H.No.
110 to 162] by pdg. RMC from in Vinobapuri in W.No.
155, Central Zone in Lajpat Nagar.

Improvement Development of lane [from H.No. A-II/
31 to A-11/29] by pdg. RMC from in Lajpat Nagar. SH :
1) Improvement Development of lane [from H.No. A-
11/28 to A-11/25] by pdg. RMC from in Lajpat Nagar
SH : 2) improvement development of lane [from H.No.
A-I1/25 to A-11/22 (around park) by pdg. RMC from in
Lajpat Nagar SH : 3) Improvement Development of lane
[from H.No. A-I1/30 to A-11/35] by pdg. RMC from in
Lajpat Nagar-II in W.No. 155, central Zone in Lajpat
Nagar.

Improvement Development of side berms and covering
of drain from H.No. I-11/68 to I-11/76 in Lajpat Nagar-II
in Ward No. 155, Central Zone.

Improvement of lane by pdg. RMC from H.No. 200 to
140 in Vinobapuri in Ward No. 155, Central Zone.

Improvement Development of back lane (from H.No.
K-II/13 to K-1I/26] by pdg. RMC from in K-II Block
Lajpat Nagar-1I in Ward No. 155, Central Zone in Lajpat
Nagar.

Development of Charch lane by pdg. RMC from Tempel
road to H.No. 11 Garhi Mohalla in Bhogal in Ward No.
156 Central zone.

Development of Charch lane by pdg. RMC from
Hospital road to central road Bhogal in Ward no. 156,
Central Zone.

Development of Saman Bazar lane by pdg. RMC from
Central Road to Temple road in Bhogal in Ward no.
156, Central Zone.

Development of Masjid lane by pdg. RMC from
Hospital Road to Central road in Bhogal in Ward no.
156, Central Zone.

397637

67763

179813

323971

310749

463988

480270

457197

28 T3, 2012

In progress

Completed

Completed

Completed

Completed

Completed

Completed

In progress
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20. Development of Masjid lane by pdg. RMC from Central 478256 Completed
Road to Temple Road in Bhogal in Ward No. 156,
Central Zone.

21. Construction of open section drain [-] by pdg. B/W from

on Hospital Roal from Jangpura road to Bhogal Road 80311 Completed
in Bhogal in Ward no. 156, Central Zone in Bhogal.
22. Improvement of remaining portion of the masjid land 86942 Completed

by pdg. RMC from Gurudwara Towards temple, road
in bhogal in wart no. 156, Central Zone.

23. Improvemnet Development of back lane [from H.No.
T-83 to 759] by pdg. RMC from in Bhogal in Ward no. 441699 Completed
156, Central Zone in Bhogal.

24. Improvement of Church lane by pdg. RMC from central 423886 Completed
Road to Temple road in Bhogal in ward no. 156, Central
Zone.

25. Development of Hospital road from mathura Road to
Samman Bazar Road by pdg. Mettaling/Premixing in 489002 Completed
Bhogal in Ward No. 156, Central Zone.

26. Improvemnet of remaining portion of Church lane by 138171 Completed
pdg. RMC from Hospital road to Central road in Ward
No. 156, Central Zone.

27. Development of Jangpura Road and Bhogal road by
pdg. Mettaling/Premixing in Bhogal in Ward No. 156, 459800 Completed
Central Zone.

28. Development of road by pdg. Mastic Ashpalt from 5674447 In progress
Mathura Road near Shalimar Cinema, Hari Nagar
Ashram to T-Point at Bala Sahab Gurudwara and from
Manokamna Mandir to Tikona Park Jeevan Nagar in

Ward No. 156, Central Zone.

29. Dev. of road by pdg. RMC from Sneha Jewellers to

495252 Completed
H.No. 4378/B in Darya Ganj Ward No./ 153, City Zone.

30. Devofroad by pdg. RMC from H.No. 4355/4C to 4348/
4C in Darya Ganj W.No. 153, CZ. 499506 Completed
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31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

80

Dev of gali by pdg. RMC from 4834/24 t 4857/24 Ansari
Road Darya Ganj W.No. 153, CZ.

P/O SHML Dhobi Basti, Hari Bazar, Ashram, Shalimar
in W.No. 156 under Central Zone.

Dev. of road by pdg. RMC from corner of Corporation
Bank to H.No. 7/36 in Darya Ganj W.No. 153, City
Zone.

Dev. of road by pdg. RMC from Mussadi Chowk to
Haveli at Sarai Kale Khan in Ward No. 153.

Development of road by pdg. RMC from C-I to D-11
and A-23 to A-30 at Vikram Nagar in W.No. 153, City
Zone.

Dev. of gali around the chaupal and infront of chaupal
by pdg. RMC in Sarai Kale Khan in W.No. 153, City
Zone

Dev. of lanes in front of part near M.C. Pry. School
Sarai Kale Khan in W.No. 153, City Zone.

Dev of lanes in front of M.C. Pry. School and from Sunit
Hotel to Ekta Hotel in Sarai Kale Khan in W.No. 1583,
City Zone.

Dev. of entrance road to Sarai Kale Khan Village near
old authority and near R.U.B. up to M.C. Pry. School
by pdg. RMC at Sarai Kale Khan Village in Ward No.
153, City Zone.

Dev. of boundary wall of park n DDA Flat at Sarai Kale
Khan in ward no. 153, City Zone.

Dev. of road by pdg. RMC from 4579/15 to 4593/15
and 4580/15 to 4581/15 in Darya Ganj at Ward No.
153, City Zone.

496282

455397

496767

493787

498398

398641

421280

397500

420004

169178

228434

28 Wg, 2012

Completed

Completed

To be completed
by Sep. 12

Completed

Completed

To bo comleted
to Sep. 12

Completed

To be comleted
by Sep. 12

Completed

To be completed
by June-12

To be Completed
by July-12
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BRIEF STATUS OF UNAUTHORIZED COLONIES

AC No. Bijwasan (36) Name of MLA Sh. Sat Prakash Rana
S.No. Subject Number of
Unauthorized Colonies
1. Total Number of Unauthorized Colonies 41
2. Number of unauthorized colonies sent to MC for security
of Layout Plans in list of 733. (Regd. No.) 10
3. Number of Unauthorized colonies set to MCD for scrutiny 2
of Layout plans in the tentative list of 285 (Regd. No.)
4. Number of unauthorized colonies objected by Forest 14
Deptt. (Regd. No.)
5. Number of unauthorized colonies objected by ASI Deptt.
6. Number of unauthorized colonies objected by DDA
7. Number of Multiple RWAs in unauthorized colonies 2
(Regd. No.)
8. Number of unauthorized colonies, Built-UP blow 10% 1
9. Number of unauthorized colonies, Built-UP below 50% 5
as on 2002 (Regd. No.)
10. Number of unauthorized colonies, Buit-UP above 10% in 5
2002 & below 50% as on 2008-09 (Regd. No.)
11. Number of Colonies whose Scrutinize Layout Plan received 4
from MCd (REGD. No. 500, 901, 1278, 1515)
12. Number of Colonies whose Scrutinize Layout Plan sent to 0
MCD after fixing tentative boundaries. (Regd. No.)
13. Development Work 0
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE ASSISTANT COMMISSIONER
SHAHDARA (NORTH) ZONE

No. AC/Shah (N)/2011/2135 Dated : 15/11/11
To,

The D.C.P., North East
Delhi Police Welcome
Delhi-53

Sub. : Information regarding encroachment removal programme at
Yamuna Vihar Noor-Elahi to Ghonda Chowk
Sir,

This is to inform you that General Branch, Shahdara (North) Zone
had conducted a joint encroachment removal programme with the help of
local police successfully at Yamuna Vihar, Noor-elahi to Ghonda Chowk
on 11.11.2011 and vacated all the encroachment at Road & Foot Path. As
you are aware, as per the directions of Hon'ble Supreme Court, The S.H.O.
of the concerned area has responsibility to ensure that no encroachment
takes place on public land.

You are therefore requested to direct the concerned officials to ensure
that no encroachment reoccurs on he stretch mentioned, above, We look
forward to your cooperation on these issue in future also.

Thanking you,

Yours faithfully

Sd/-
Assistant Commissioner
Shahdara North Zone
Copy to :

1. DC/Shah (N) Zone for kind information please.
2. ACP Police Station, Bhajanpura
3. SHO Police Station, Bhajanpura
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE ASSISTANT COMMISSIONER
SHAHDARA (NORTH) ZONE

No. AC/Shah (N)/2011/2595 Dated : 21/07/2011

To,
The D.C.P., North East
Delhi Police Welcome
Delhi-53

Sub. : Information regarding encroachment removal programme at
Maujpur to Brahampuri main Road & Surrounding Area
Sir,

This is to inform you that General Branch, Shahdara (North) Zone
had conducted a encroachment removal programme with the help of local
police and outer force successfully Maujpur to Brahampuri Main Road
& Surrounding Area on 18.07.2011 and vacated all the encroachment at
Road & Foot Path. As you are aware, as per the directions of Hon'ble
supreme court, The S.H.O of the concerned area has responsibility to ensure
that no encroachment takes place on public land.

You are therefore requested to direct the concerned officials to ensure
that no encroachment reoccurs on the stretch mentioned above, We look
forward to your cooperation on these issue in future also.

Thanking you,
Yours faithfully

Sd/-
Assistant Commissioner
Shahdara North Zone
Copy to:

1. DC/Shah (N) Zone for kind information please.
2. ACP Police Station, Jafrabad
3. SHO Police Station, Jafrabad
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE ASSISTANT COMMISSIONER
SHAHDARA (NORTH) ZONE

No. AC/Shah (N)/2011/2878 Dated : 18/10/2011

To,
The D.C.P., North East
Delhi Police Welcome
Delhi-53

Sub. : Information regarding encroachment removal programme at
Gamri Road, Usmanpur & Surrounding Area
Sir,

This is to inform you that General Branch, Shahdara (North) Zone
had conducted a joint encroachment removal programme with the help of
local police successfully at Gamri road, Usmanpur & Surrounding Area
on 17-10-2011 and vacated all the encroachment at Road & Foot Path] As
you are aware, as per the directions of Hon'ble Supreme Court, The S.H.O.
of the concerned area has responsibility to ensure that no encroachment
takes place on public land.

You are therefore requested to direct the concerned officials to ensure
that no encroachment reoccurs on the stretch mentioned above. We look
forward to your cooperation on these issue in future also.

Thanking you
Yours faithfully

Sd/-
Assistant Commissioner
Shahdara North Zone

Copy to :

1. DC/Shah (N) Zone for kind information please.
2. ACP Police Station] Usmanpur.
3. Police Station, Usmanpur



